
ITEM NO.502               COURT NO.3               SECTION IV-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CURATIVE PET(C) NOS. 345-347/2010 IN R.P.(C) NOS. 229/1989 & 623-
624/1989 IN C.A. NOS. 3187-3188/1988 AND SLP (C) NO. 13080/1988

UNION OF INDIA & ORS.                            Petitioner(s)

                                VERSUS

M/S. UNION CARBIDE CORPN & ORS.                  Respondent(s)
 
WITH
T.P.(C) No. 170/2011 (XVI-A)

 
Date : 29-01-2020 These petitions were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ARUN MISHRA
         HON'BLE MS. JUSTICE INDIRA BANERJEE
         HON'BLE MR. JUSTICE VINEET SARAN
         HON'BLE MR. JUSTICE M.R. SHAH
         HON'BLE MR. JUSTICE S. RAVINDRA BHAT

For Petitioner(s) Mr. K.K. Venugopal,Attorney General
Mr. Tushar Mehta,SG
Mr. K.M. Natraj,ASG
Mrs. Madhvi Diwan,ASG
Mr. S. Wasim A. Qadri,Sr.Adv.
Mr. R. Balasubramaniam,Sr.Adv.
Mr. Chinmayee Chandra,Adv.
Ms. Shraddha Deshmukh,Adv.
Ms. S. Deshmukh,Adv.

                   Mr. Gurmeet Singh Makker, AOR

Ms. Karuna Nundy,Adv.
                  Ms. Aparna Bhat, AOR

Mr. Rahul Narayan,Adv.
Mr. Ishaan Karki,Adv.
Mr. Shaswat Goel,adv.
Ms. Ragini Nagpal,Adv. 
Mr. Utsav Mukharjee,Adv.

                   
For Respondent(s) Mr. Sidharth Luthra,Sr.Adv.

Mr. Ravindra Srivastava,Sr.Adv.
                  Mrs. Shiraz Contractor Patodia, AOR

Mr. Ashish Singh,Adv.
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Ms. Juhi Chawla,Adv.
Ms. Divya Sharma,Adv.
Mr. Mayank Singhal,Adv.
Mr. Nikhil Mehendiratta,Adv.

Mr. Sanjay Parikh,Sr.Adv.
                   Mr. Naveen R. Nath, AOR

Ms. Sanjana Srikumar,Adv.

Mr. Vivek Tankha,Sr.Adv.
Mr. Rahul Kaushik,Adv.
Ms. Bhuvneshwari Pathak,Adv.
Ms. Shilpi Satyapriya Satyam,Adv.
Mr. Rahul Khatri,Adv.

Mr. Sanjib Sen,Sr.Adv.
Mr. A.T. Patra,Adv.
Ms. Bharti Badesra,Adv.
Mr. Aditya Ghadge,Adv.

                   Mrs. Bina Gupta, AOR
Mr. Sayan Ray,Adv.
Mr. Soumo Palit,Adv.

                   Ms. Aparna Bhat, AOR

                   For M/s. Khaitan & Co.,AOR

                   Mr. Harsh Parashar, AOR                    

          UPON hearing the counsel the Court made the following
                             O R D E R

List on 11.02.2020.

(NARENDRA PRASAD)                               (JAGDISH CHANDER)
  COURT MASTER                                   BRANCH OFFICER
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